18.12.2012 J-1 FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]

COURT NO. 2

(DIVISION BENCH-2)

HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE VIPIN SANGHI

1. W.P. (C) 2063/2011 MMTC VS A.K.CHHABRA
SURJIT SINGH KANDA & SURYAJYOTI SINGH PAUL
ORS MOHIT SHARMA
SEEMA GUPTA
2. W.P.(C) 4553/2011 UOI & ANR VS. SATISH AGGARWALA
INDIAN BANK & ANR SUSHIL KAUSHIK
SEEMA GUPTA,KAMAIL BANSAL
SACHIN CHOPRA
A.K.CHHABRA, SURYAJYOTI SINGH
PAUL, MOHIT SHARMA
COURT NO. 3
(DIVISION BENCH-3)
HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
1. W.P.(C) 147/2012 S.K. SETH R. VASUDEVAN
VS. RITES LTD & ORS. G.S. CHATURVEDI
R.N. SINGH
SANGEETA RAI
COURT NO. 35
HON'BLE MS. JUSTICE P.K.BHASIN
AT 2.15 PM
1. BAIL.APPLN.1479/2012 SUMIT MEHTA VS. AMAN LEKHI,ANKUR GARG

STATE NITIN BHATIA
M.N.DUDEJA,VIKAS PAHWA
PRANYAB PATHAK
SANJEEV KUMAR

COURT NO. 13
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10:30 A.M.

1.

1'7th

W.P.(C) 3130/2006

W.P.(C) 3750/2004
CM APPL. 3066/2004
CM APPL. 9633/2012

W.P. (C) 16896/2006
CM APPL. 9631/2012

HIGH COURT OF DELHI
DECEMBER, 2012

MAHESH
VS. N.D.M.C.

D.T.C.

VS. RAJ KUMAR & ORS.

D.T.C.
VS. RAJ KUMAR GUPTA
& ANR.

VARUN PRASAD
HARSHVARDHAN SINGH RATHORE
ARUN BHARDWAJ

SARFARAZ KHAN
MIRZA AMIR BAIG
KITTU BAJAJ

SARFARAZ KHAN
MIRZA AMIR BAIG
KITTU BAJAJ

REGISTRAR (LISTING)



